PReclaration of Assets and Liabilities
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give herein below the details of the assets (immovable, movable, bank balance, atc.) of

myself, my spouse and dependants*:

A.  DRetalls of movable assets
{Assets In joint name indicating the extent of joint ownership wili also have to be
given)
Sr. Tiescription Seir [ Spouse | Dependant-1 | Dependant-2z | Dependant-3
No. Name(S) Name Wame | Etc Name
() | Cash - I3 ;
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Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means a person substantially dependent on the income of the

employee.
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B.

[Note: Properties in joint ownership indicating the extent of joint ownership will
also have to be Indicated]

Sr. Descripticn Selt Spouse | Dependant-1 | Dependant-2 Dependant-3
L _No. ame Name Hame | Etc, Name |
(i) | Agricultural Land

- Location{(s)
- Survey number(s) |N\L | NIL NIL NiL NIk
- Extent (Total
‘measurement)

-Current market value
(i) | Non-Agricultural Land

- Location(s)

- Sryay umbei(s) NIL | NIL | N NL NL
- Extent (Total ]
measurement)

| ~Current market value
(Wi} | Buildings (Commercial
and residential) i
Location(s) N WL

- Survey /door ! N ik NiL
number(s})

- Extent (Total
measurement)

- Current market
value

{iv) | Houses / Apartments,
etc.

- Location(s) NIL NiL 1

- Survey [door N L
numben(s) ‘

- Extent (Total

| measurement)

= Current market
value

v) | Others (such as ;
interest In property) WL | NIL N N NAL

NIL

NIL NIL

(2) 1 give herein below the detaiis of my liabilitles / overdues fo public financial
institutions and government dues:-

[Note : Please give separate detalls for each item)

[ Sr. | Description Name & address of Bank / Amount outstanding as
No. Hnm;hl Iuw.) ! L T
(a) | (i) Loans from Banks W\ = NIL
(1} Loans from financlal
institutions NiL WL
{iil) Government Dues:
{2) dues to departments NiL nNiL
dealing with government
accommedation
(b) dues te departrents NiL NiL
dealing with supply of
water 3
() dues to departments NiL-
dealing with supply of WL
electricity




(d) dues to departments

dealing with telephones WAL i ML

(e) dues to departments

dealing with government N\L L

transport (inciuding
aircraft and helicopters)

{f) Other dues, If any nAL

(&) | () Income Tax including | ACK No-"F3HF 2600
surcharge [Also indicate 29490

the assessment year upto o 1=
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flled. Give also Permanent —
Account Number (PAN}] DS‘ZPMQL‘BK' PAN
(i1} Wealth Tax [Also
indicate the assessment NiL \L
year upto which Wealth N
Tax return filed.]
(iii} Sales Tax [Only in

NAL

case of proprietary N\L
business]
(iv) Property Tax Ml NiL
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(Ful Name e.g. B.A.S.-Bihar Administrative Service,
B.5.5.- Blhar Secretariat Service etc.)
Home District -
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I hereby declare that the above details are true to the best of my

knowlaedge and bellef,
2
Signature 80
L ]
Name of Employee: ... Q:ﬁcé.l.m‘&m&l
Place‘PmNr\ Designatlun'..,ubﬂiﬁm’%.....as.’s‘ﬂm
Date;. 044.-0.%= %02} Department:.....L. \Bm
HNote: Please sign each page of the deciaration. Asset dectaration form
must be In A4 size white paper with computer typed (single side)
in prascribed format.




